HIGH COURT FOR THE STATE OF TELANGANA :: HYDERABAD

NOTIFICATION

R.0.C.NO.302/2022-RC, DATED 0Ol-.08.2022

Ref:- High Court’s Notification ROC.N0.302/2022-RC,
dated 01.07.2022 issued inviting applications from
the eligible candidates for appointment to 65 posts
of Court Masters/Personal Secretaries to the Hon’ble
Judges and Registrars under direct recruitment in
the High Court for the State of Telangana at
Hyderabad.

-000-

It is to inform that, in connection with the recruitment to 65
posts of Court Masters/Personal Secretaries to the Hon’ble Judges
and Registrars in the High Court Service by direct recruitment under
the Notification cited, the High Court decided to conduct the Skill Test
in English Shorthand (180 wpm and 150 wpm) and the transcription
into longhand thereof on computers to the following applicants on
20.08.2022 (Saturday) in the 6tt floor of the Administrative Block
of High Court for the State of Telangana, Beside Government City
College, Near Madina, Hyderabad, Pin Code:500 066, Telangana State.

List of Candidates who are possessing requisite
Qualifications as per the Recruitment Notification

NAME OF THE APPLICANTS

S.No
Sarvasri
1 Thiruvaipati Jahnavi
2 Chivukula Vinaya Datta

3 Gadiparthi Varun Kumar




< Chinta Bhavani

5 Boyini Ramadevi

6 Thousif Unnisa

7 Dhonoju Usha
8 Punna Shravya

9 Poosa Sanjana
10 Gottemukkala Sushma
11 Banda Sushmitha

| 12 Domalapally Shankar
13 Kommula Geethika

| 14 Vallamkonda Sumathi

\ 15 Gandham Venkat Rahul
16 Mudumba Raghu Ram
17 Yeluri Naresh Kumar

| 18 Pasupuleti Nageswari

19 Modadugula Lakshmi Satyapriya

20 Kalavathi Beri

21 Nallani Triveni

|

22 Vanama Trinesh

23 Aggunooru Rajitha

|

|




24

Patlolla Swapna

25 Kommineni Lalitha

26 Pagadala Laxmi Prasanna
27 Shava Rajesh

28 Gurrala Krishna Simha Reddy
29 S. Ch.L. Sukanya

30 Kasarla Thirumalesh
31 Cheruku Pavithra

32 Bhanu Priya M

33 Seera Renuka

34 Ponagandla Tulasi

28 Vennu Shiva

36 Bandaru Sai Kiran

37 Vyamsani Yashwanth
38 Karnati Mahesh

39 Mongam Jaya

40 Dhavera Greeshma

41 Mannuru Shalini

42 Konagara Rajasekhar

43

Swarnala Sai Chandrika




44

Kunapuli Bharadwaj

45 P.V.S.S.N Harika
46 Kotha Bharath Sairam Kumar
47 Puchaginjala Surya
48 Buragadda Akhila Kusuma Sai Priyanaka
49 Asmath Banu Shaik
50 Battula Roopa Sahithi
ol Kanukolanu Gowtham
52 Venicharla Tarun Sai
D3 Sofiya Khanam
o4 Beepangi Sushmitha
! 55 Kadavala Pavani
56 Pilla Sai Samyuktha
57 Patham Lakshmi
58 Mohd. Rasheed
59 Kamboji Kavya
| 60 Mercy Rani Marry
o1 Nalla Sylesh Kumar
62 Kommula Raja Rajeshwari
63 Gouru Ravathi




64

Sudharani Durvasula

65 Gunaganti Manideepa
66 Nenavath Dasaratha

o7 Mukarishetty Saketh
68 Dasari Ramesh

69 Pooja Tiwari

70 Mahankali Venkata Keerthi Priya
71 Boda Bharathi

72 Chintala Prathyusha
73 E. Sai Prasanna

74 Naalla Priyanka

Fs) Kunchala Narasinga Raju
76 Yadavalli Venkata Sandeep
T7 Singireddy Mounika

78 Ravula Swathi

79 Abdul Quddus

80 Y.Arun Kumar

81 Seela Alekhya

82 SD.Shamsheer Ali

83

Akula Sai Sankar




84

Bharatha Ruchitha

85 Santhipriya Kallepalli

86 Narsing Naresh

87 Kummari.Lakshmi Prasanna Devi
88 Dunna Vani

89 Tirumala Madulika

90 Nagoju Sai Pavani

91 Nukala Poornima

92 Dasasri Shiva

93 Cheekatla Suma

94 Thota Padma Sai

95 Nethagani Prasad Rao

96 Akhila Pulagam

aF Tayyaba Unnisa

98 Krishnamurthy Mythili Krishna
99 G. Vanaja

100 Ganganapalli Anusha

101 Boddu Divya Vani

102 Koratla Naveen

103 Rendla Mounika




104 Durgam Swapna

105 Manimadde Naveena

106 Kappulapalli Prem Kumar Reddy
107 Vinnakota VS Santhosha Lakshmi
108 Sreedhar Reddy.J

109 J. Mamatha

The Hall Tickets along with timings of Skill Test and
instructions, will be dispatched to the candidates through email/speed

post in due course.

NOTE:

1. The application of Smt. J. Mamatha is accepted, in terms of
the interim order dated 14.07.2022 passed by the Hon’ble
High Court in 1.LA.No.1 of 2022 in W.P.N0.29059/2022 and
her final selection shall be subject to the result in the said
Writ Petition.

2. The applications of candidates, who have enclosed the
internet copy (web copy) of results in proof of their passing
Shorthand English High Speed examination are
provisionally accepted, subject to production of pass
certificates, at the time of oral interview.

Mere allowing to appear for the Skill Test in Shorthand and
mere securing minimum qualifying marks in the Skill Test
will not give any right to any candidate to be called for viva
voce (oral interview).



If any of the candidates suppresses any
information/furnishes any false information in his/her
application and the same is detected at any later stage i.e.
during the stage of conducting Skill Test, selection and
appointment to the post, action will be taken against such
candidates in accordance with law.

Phone Number of Recruitment Cell: 040 - 23688320.

Place: Hyderabad D S0 —
Date:~ 'y .08.2022 REGISTRAR (RECRUITMENT)



